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Will the Minister of FINANCE be pleased to state : 

 (a) whether Government proposes to develop a common digital platform for all    
      Public Sector Banks for submission and tracking of customer complaints; 

 (b) if so, the details thereof; 

 (c) whether the platform will provide time-bound resolution with SMS/e-mail 
       updates to customers; and 

 (d) the timeline for implementation, if any? 

 

ANSWER 
 

MINISTER OF STATE FOR FINANCE 

(SHRI PANKAJ CHAUDHARY) 

 

(a) to (d):   No, The Centralized Public Grievance Redress and Monitoring System 

(CPGRAMS), developed by the Department of Administrative Reforms and Public 

Grievances (DARPG), is currently serving as common digital platform for lodging and 

monitoring public grievances pertaining to all Ministries, Departments and 

Organizations of the Government of India, including all Public Sector Banks (PSBs). 

 

The prescribed timelines for disposal of grievances on CPGRAMS is 21 days. The 

resolution is communicated to the grievant via SMS and e-mail upon disposal. 
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